
' '"i,
f

- V
REGISTERED No. F. 390THE ORISSA ■mm GAZETTE

k
PUBLISHED BY AUTHORITY 

CUTTACK,"FRIDAY, .OCTOBERNo. 41 13, 1944
SEPARATE PAGING IS GIVEN TO Tills PART, IN ORDER THAT IT MAY

RE PILED A8 A SEPARATE COMPILATION

CONTENTS
Page

PART I—Appointments, Postings, Transfers, Powers, Leave 137-138 
and other Personal Notices.

PART II—Educational Notices, Results of Examinations, etc. 209-212
pART IH—Regulations, Orders, Notifications, Rules, etc., 275-278 

issued by the Govornor and by Heads of Departments.
PART IV—Regulations, Orders, Notifications and Rules of 325-346 

the Government of India, of the Government of Bihar and 
of the High Court. Papers extracted from the Gazette of 
India and Provincial Gazettes. Orders of Commandants 
of Volunteers Corps.

PART V—Acts of the Indian Legislature assented to by the 
Governor-General.

Page
PART VIII—Sale Notices of the Forest Department 

. [Nothing for publication)
PART IX—Circulars and General Letters by the Comptroller, ^ 25-26 

Orissa.
PART X—Acts of the Legislative Assembly of Orissa 

[Nothing for publication)
PART XI—Bills introduced into the Legislative Assembly of 

Orissa ; • Reports of Select Committees presented or to be 
presented to that Assembly and Bills published before 
introduction in that Assembly.

[Nothing for publication)
SUPPLEMENT—Resolutions, Weather and Crop Reports, 269-274 

etc. <V
SUPPLEMENT (A)—Regi&ter of persons dismissed from 

Government service. •*
[Nothing for publication)

APPENDIX—Catalogue of Books registered in Orissa 
(Nothing /or publication)

(Nothing for publicatio?i)
PART VI-—Bills introduced into the Council of the Governor- 

General of India and Bills published before introduction in 
that Council.

(Nothing for publication) 
PART Vli—Advertisements and Notices, etc. 221-224

PART 1
Appointments, Postings, Transfers, Powers, Leave and other Personal Notices

OFFICE OF THE SECRETARY TO HIS V/ The 7th October 1944
EXCELLENCY THE CHANCELLOR, No. 5421-A.—In pursuance of sub-rule (3) of rule 109

UTKAL UNIVERSITY of the Orissa Legislative Assembly Electoral Rules,
NOTIFICATION Tart II (Elections and Election Petitions), 1936, and in

" supersession of the notification of the Government of Orissa
1/ The 8th October 1944 in jjome Department No. 3840-A. (C.), dated the 9th

No. 4324-S.G.—Whereas Sri Kis]aon Mohan Dwivedi, September 1942, the Governor of Orissa is pleased to 
a nominated Fellow of the first Senate of the Utkal Uni- appoint the Personal Assistant to the Director of Develop-
versifcy, has been appointed Principal of the 13a asore nient, Orissa, as an officer to whom election petitions mav
College, Balasore, and, in consequence of such appoint- ioe delivered, 
ment, has become an ex officio Fellow of the Senate under 
the provisions of sub-clause (t>i) of clause (a) of sub-sec- 

" tion (I) of section 8 of the Utkal University Act, 1J43 
(Orissa Act XIII of 1943), as subsequently amended ;

And whereas a vacancy has arisen among the nominated 
members of the first Senate by the aforesaid appointment. The 7th October 1944

therefore, in pursuance of sub-section (2) ot ]sj0> 5425-A.—His Excellency the Governor is pleased 
section 8 of the said Act, His Excellency the Chancellor is to a)lot_
pleased to nominate Miss Shailabala .Das of Cuttack to be j0 Mr. B. K. Gokhale, c.i.e., i.c.s., who has been 
a Fellow of the said Senate to. fill up the said vacancy for appointed to be his Adviser, the business of Government 
the remaining portion of the period of office of the afore- avising in the following Secretariat Departments: — 
mentioned Sri Kishori Mohan Dwivedi. Education Department (less Forests), Health and

By order of the Chancellor Local Self-Government Department, Revenue .Department,
C. L. BRYSON Development. Department and Public Works Department ;
His' Excellency the Chancellor and

/ ./

The 7tli October 1944 
No. 5424-A.—His Excellency the Governor is pleased 

to appoint Mr. B. K. Gokhale, c.i.e., i.c.s., as his Adviser, 
with effect from the 29th September 1944, until further 
orders.

Now,

to Mr. S. L. Manvood. c.i.e., the business of
Government arising in the following^Secretariat Depart­
ments:—

Home Department (including Civil Defence, Publicity 
Recruiting Sections), Finance Department, Law

Secretary to

HOME DEPARTMENT
NOTIFICATIONS

5373.A.-0,; rr 1 aasrvsss
officiating Chief Secretary to Go en ’Secret t0 Department.
hemp, i.c.s., is appointed to omciate Depart_ Notification No. 3527-A., dated the 10th July 1944, is
Government in the Revenue and Dev®A°PBeconstru^ion c,mcelled.

He is also appointee By order of the Governor
7QM A. H. KEMP

The 6th October J duties as • Chief "Secretary to Government
No. 5374-A.—On being relieved the Revenue and The 10th October 1944 .

officiating Secretary to Government p.ldma Charan No. 5463-A.—Mr. B. R. Banerjee, i.p., Assistant to the
development Departments, R&1 Da !_ , Secretary to Inspector-General of Police and Superintendent of Railway
Has is appointed to officiate as ep . Police, is granted leave on average pay for one month
Government in those Departments. Governor under Fundamental Rules 77 and SI, with effect from the

By V°r R VMAnatHAN 15th October 1944 or any subsequent, date.
Deputy Secretary to Government

psxsrssssrtKK -» —*h”
JOrl, July 194![.: —

H) Sri Shyam Sundar Patra
12) Sri Raghunath Padhi
13) Sri Duryodhan Mahanti

Vo.
4inents.

Officer. Orissa.

By order of the Governor 
R, A. E. WILLIAMS

Chief Secretary to Government 
The 6th October 1944

No. 5383-P.—Mr. T. Nath, i.p., Assistant Superin- 
• tendenl of Police, Russelkonda, is granted leave on average 

pay for fifteen days under Fundamental Rules r<7 and 81 in 
extension ol the leave granted to him in notification 
No. 495‘2-P., dated the 14th September 1944.
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subordinate civil service
home DEPARTMENT 

notification
The. 5th October 1944

m = A—In partial modification of Home Depart-
Orissa is pleased- , , , w ’ iricafio'n No. 3442-A., dated the 4th July 1944, it

(a) to confer upon Sri Sotynbodi Das of Bahsahi, who ^ notilied that Sri Pyarimohan Samantaray, Sub-Deputy .
has been appointed to be President of the Panchaya Co[leotor on probation, who has passed m Law, Part .1,
Union No. XVI of Salepur police-station m the Sadr the Higher Standard, is deokied to have
subdivision of the district of CuttacE the powers of a the departmental examination of oftoers of the
Magistrate under sections 64, 127 and 12t> ot the said Code, Subordinate Civil Service completely by the Lower
within the limits of the said union.; and

(b) to declare that he may exercise the said powers 
during the unexpired portion of the period of three years 
ending on the 81st January 1917 for which he continues to 
hold the office of the President of the said Panchayat.

The 6th October 1944
No S398-P_-In exercise of the powers conferred by

(1) and (2) of section 14 of the Code of Cri*
V of 1898), the Governor of

The 6th October 1944

STJLW |t'£cS.
minal Procedure, 1898 (Act V of 1898), the o\ei

Standard. By order of the Governor 
' V. RAMANATHAN 

Deputy .Secretary to Government

OFFICE OF THE REVENUE COMMISSIONER

The 5th October 1944
No 2825-R.—Mr- M. Appa Rao, Sub-Deputy Magis­

trate ’ and Sub-Deputy Collector, is granted leave on 
average pay for one month, with effect from the 15th 
October 1944 or from any subsequent date on which he is 
relieved, under rules 150, 155, 15o and 151 of the Orissa 
Service Code.

sub-sections
minal Procedure. 1898 (Act
Orissa is pleased— • , i

(a) to confer upon Sri Brindaban Mohanti of Brahamar 
Para, who has been appointed to be President of the 
Panchavaf? of Union No. VI of police-station Tangi in the 
Sadr subdivision of the district of: Cuttack m place of 
Sri Abhiram Das (who was appoint®! for a period of three 
vears under notification No. 7G8-.P.,^ dated the 16th 
February 1944), the powers of a Magistrate under 
lion. 64.. 127 and 328 of the suit! Code, within the limits 
of the said union ; and

{b) to declare that he may exercise tfye said powers 
during the uuexpired portion of the period of three years 
ending on the 81st January 1947 for which Sri Abhiram 

. Das was empowered to hold the office of the President of 
the said Panchayat.

The 6th October 1944
No. 2833-R.—Earned leave for fifteen days granted in 

notification No. 2695-R., dated the 14th September 1944, 
to Sri Jagannath Das, Sub-Deputy Magistrate and Sub- 
Deputv Collector, is cancelled.

R. A. E. WILLIAMS

sec-

Revenue Commissioner, Orissa

OFFICE OF THE DIRECTOR OF 
DEVELOPMENT 
NOTIFICATION 

The 4th October 1944
Bv order of the Governor 

A. H. KEMP
Chief Secretary to Government No. 10898-Ind.—Sri G. N. Mitra, Assistant Director of 

Fisheries, Orissa, is granted earned leave for fifteen days, 
with effect from the 2nd October 1944, under rule 18 of 
the Orissa Leave Rules, 1939.REVENUE DEPARTMENT 

NOTIFICATIONS
The 9th October 1944 

No. 4372-R.—The undermentioned candidate has 
passed the Revenue Agentship examination held on the 14th 
August 1944 in the district of Balasore: —

Name of the candidate 
Sri Rajaui Kanta Giri 

The 11th October 1944

S. C. ROY
Director of Development, Orissa

OFFICE OF THE DIRECTOR OF 
HEALTH AND INSPECTOR-GENERAL 

OF PRISONS
NOTIFICATIONS 

The 11th October 1944
Wo. 4389—La-68-R.—Sri DurgaCharan Patnaik, Deputy No- 7821-M.—Dr. David Rabindranath Sahu, m.b., B.S., 

Collector in the district of Puri, is vested with the powers Lecturer in Medicine, Orissa Medical Schcxjl, is granted 
of a Collector under the Land Acquisition Act, 1894 (Act ear:ied leave for eight days from the I6th to the 23rd 
I of 1894), in that district. September 1944 under rule 6 of the Orissa Leave

Rules, 1939, with permission to affix the Puja holidays to 
his le&Ye.

District
Balasore

By order of the Governor 
P. C. DAS

Secretary to Government The 5th October 1944
No. 3244-JI.—Dr. Narayan Das Dutta, m.b., d.t.m., 

made over charge of the Koraput Jail to Dr. Jagannath 
1944 M'B" D-T-M” “ :he afternoon of the 20th SeptemberDEVELOPMENT DEPARTMENT

NOTIFICATIONS 
.The 6th October 1944

No. 3344-D.—Sri M. L. Narayan, Head Clerk of the 
Boyirani Sub-Registry Office, was appointed to act as 
Sub-Registrar of Boyirani in the district of Ganjam for the
period from the 12th July 1944 to the 31st July 1944. vice OFFICE OF THE COMMISSIONER OF
Muulavi baiyed Yasin Ali, Sub-Registrar, transferred. INCOME-TAX, BIHAR AND ORISSA

The 6th October 1944 ' NOTIFICATION
.. 3347-D.—Sri Saibo Behera, * clerk of the Ghumsar XT n irr PLC ^th September 1944
Sub-Re^stry Office, was appointed to act as Sub-Registrar . ^°* B~VI-6/73 of 44—Mr. B. N. Choudhory, 
ni Boyirani in the district of Ganjam from the 22nd (fluPorary. Inspector-Accountant, attached to the Office of 
November 194o to the 23rd April 1944,'vice Maulavi Saiyed ■ Comif^ioner of Income-tax, Bihar and Orissa, Patna, 
Yasin Ali. Sub-Registrar.panted leave. w 18 appointed as_my Personal Assistant temporarily in the ,

The 9th-October 1944 ' ' ££ on°/ ?8'' 216r (Probation)—300. with effect from j
No. 3375-D.—-In exercise of the powers conferred bv ^ ^ bePte,nber 1944 (afternoon), 

sub-section (2) of section 6 of ,be Bihar and Orissa Cois»‘sri,3-»srcrAct. 10S2 W.dn,. At, VJ oi lA.Al ,1, J"!"
,s pleased to appoint Rai Bahadur Satis Ch nidr-iPnv 
Deputy Registrar of Co-operative Societies to ^ “
Registrar of Co-operative .Societies. Orissa, vice Mr H 
Lai, l.C.s.. Registrar of Co-operative Societies, on

A. N. CHOPRA, Lt.-Col., i.m.s.
Director of Health and Inspector-General 

of Prisons, Orissa

A. G. ANSARI
______ Commissioner of Income-t(&'

SUBORDINATE EDUCATIONAL SERVICE

.. T//c 4ih October 1944
bpeiidi-Muath Pradhan, Sub-Jnspector 

r ^UltiluK subdivision, is appointed temp0'
; " “c/ as Deputy Inspector of Schools. Bhadrak, f°r

4 rji ^ tnonth, with effect from the 2nd October 
3-314, vice bn Balaram Das, on leave

of (

Rj Older of the Governor 
Cf C, DAS
Secretary to Government S. C. TBIPATHI

Director of Public Instruction, Oris&
Cuttaok : Printed e nc Published by S. H. Khan, Superintendent, Govt. Press.
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